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S.Uing up of CGHS Dispensaries in 
Orissa 

5268. SHRI BHAJAUAN BEHERA: 
SHRI ANADI CHARAN DAS: 

Will the Minister of HEALTH AND 
FAUll Y WELFARE be pleased to state: 

(a) whether Government are aware that 
there have been a growth of Central and 
State Government Officeslindustries at 
Bhubaneswar, Cuttack, Dhenkanal Districts 
and Jaipur Sub Division of Orissa: and 

(b) d so, action taken/proposed to be 
taken to set-up CGHS dispensaries along 
with the criteria laid down for the same? 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI NILAMANI 
ROUTRAY): (a) Yes, Sir. 

(b) A basic concentration of 7500 or 
more Central Government employees are 
rpqUlred for extension of CGHS facilities to a 
new city. CGHS facilities will be extended to 
cities in Orissa after the norm is fulfilled. 

Registration 01 Homoeopaths 

5269. SHRI LOKANATH CH-
OUDHARY: Will the Minister of HEALTH 
AND FAUlL Y WELFARE be pleased to 
state: 

(a4 whether as per provision of Delhi 
Hornoeopathic Ad. 1956, the homoeopathic 
Practitioners are required to r'egister them-
selves with the Board of Homoeopathic 
System of Medicines and pay requisite fee 
towards memberships which is renewed 
every year; 

(b) if so, how many such valid members 
were on register of the Board as on June 15, 
1989; 

Cc) whether it is a fact that elections 
were held to elect the members of the Board 
recently; 

(d) if so. when and whether many of the 
practitioners contested and voted had not 
renewed their membership as per the pr0vi-
sion of the Act; 

(e) if so, whether Government propose 
to declare illegal the newly Constituted Board; 
and 

(f) if not, the reasons therefor? 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI NILAMANI 
ROUTRA Y): (a) to (f). The information is 
being collected and will be laid on the Table 
of the Sabha. 

Sites to Oustees 01 Chandigarh 

5270. SABA SUCHA SINGH: Will the 
Minister of URBAN DEVELOPMENT be 
pleased to state: 

(a) whether there is any scheme to allot 
sites to the oustees of Chandigarh. Pan-
chqula and Mohali; and 

(b) n so, the details thereof? 

THE MINISTER OF URBAN DEVEL· 
OPMENT (SHRI MURASOlI MARAN): Ca} 
and (b). The information is being collected 
and will be laid on the Table of the Sabha. 

( Translation) 

Food Processing industries In Punjab 

5271. S. ATiNDER PAl SINGH: Wdl 
the Minister 01 FOOD PROCESSING IN-
DUSTRIES be pleased to state' 

(a) whether Govemment have pre-
pared a study report for the Possibililies of 




